AsprasseD BY Lok SaBHA ON 26 NovEMBER, 2014

Bill No. 100-C of 2014

THE CENTRAL UNIVERSITIES(AMENDMENT) BILL, 2014

A
BILL
further to amend the Central Universities Act, 2009.
Beit enacted by Parliament in the Sixty-fifth Year of the Republic of Indiaasfollows—

1. (2) ThisAct may be called the Central Universities (Amendment) Act, 2014.

(2) It shall comeinto force on such date asthe Central Government may, by notification
inthe Official Gazette, appoint.

25 of 2009. 5 2. After section 3A of the Central UniversitiesAct, 2009 (hereinafter referred to asthe
principal Act), the following section shall be inserted, namely:—

"3B. (1) The Central University of Bihar established under sub-section (4) of
section 3 shall beknown asthe Central University of South Bihar, having itsterritorial
jurisdiction extending to theterritory in the south of River Gangesin the State of Bihar,

10 as specified in the First Schedule to thisAct.
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(2) There shall be established a University, which shall be abody corporate, to
be known asthe Mahatma Gandhi Central University, having itsterritorial jurisdiction
extending to the territory in the north of the River Ganges in the State of Bihar, as

specified in the First Schedule to thisAct.”.

Amendment 3. IntheFirst Scheduleto the principal Act, for serial number 1 and theentriesrelating
gfc hF!.éS: thereto, the following serial numbers and entries shall be substituted, namely:—
ule.
Serid Nameof Name of the Territorid
No. the State University Jurisdiction
1 Bihar Central University Territory in the South of the
of South Bihar River Gangesin the State of
Bihar
1A. Bihar Mahatma Gandhi Territory in the north of the

Central University

River Gangesin the State of
Bihar

10



LOK SABHA

A
BILL
further to amend the Central UniversitiesAct, 2009.

(As passed by Lok Sabha)

GMGIPMRND—2945L.5—26.11.2014.



LOK SABHA

CORRIGENDA
to
THE CENTRAL UNIVERSITIES (AMENDMENT) BILL, 2014
[To be/As introduced in Lok Sabha]

1. Page3, line3ofparal, -

for "for the establishment"
read "for establishment"

2. Page 3, line 2 of para 3, -
for "(Mothihari in East Champaran)”

read "(Motihari in East Champaran)™
3. Inthe docket page,-
for “Shri Smriti Jubin Irani,”

read  “Smt. Smriti Zubin Irani”
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